147 Pcpers laid [RAJYA SABHA] on the Table 148

II. A copy each (1n Enghsh and Hindt
of the following Naotifications of the
Mumstry of Steel and Mines (Department
of Mines) under sub-section (1) of sec-
ti1o 28 of the Mines and Minerals (Regu-
lation and Development) Act, 1957 —I

(1) Notificatton G S.R. No 617,
dated the 25th April, 1972,

(n) Notification G S.R. No. 874
dated the 24th June, 1972, publishing
the Mming Leases (Modtfication of
Terms) Amendment Rules, 1972. [Place
n Library See No LT-~4783/73 for (1)
and (1)) .

(m) Notification G SR No 58,
dated the Sth January, 1973, publishing
the Mineral Concesston (Amendment)
Rules, 1973.

[Placed 1n Library See No LT-4839/73]

ANNUAL REPORTS AND ACCOUNTS (1971-72)
OF (1) THE GARDEN RrAcCH WORKSHOPS
LiMiTeD, (1) THE GOA SHIPYARD LIMITED
(i) THE MazaGoN Dock LiMITED AND
(v) Tre ByARAT EARTH MOVERS’
LmMiTED AND RELATED PAPERS

N\

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI JB.
PATNAIK)* Sir, I beg to lay on the
Table a copy each (in English and Hinds)
of the following papers under sub-sec-
tion (1) of section 619A of the Com-
panies Act, 1956.—

(1) Annual Report and Accounts
of the Garden Reach Workshops
Limuted, for the year 1971-72, together
with the Auditors’ Report on the

- Aceounts and the comments of the
Comptroller and Auditor General of
India thereon ([Placed in Library.
See No, LT- 4943/73 | 5

(1) Annual Report and Accounts
of the Goa Shipyard Limited, for the
year 1971-72, together with the Audi-
tors’ Report on the Accounts and tlte
comments of the Comptroller and A udi-
tor General of India thereon. [Placed
in Library. See No LT-4945/73

(m) Annual Report and Accounts
of the Mazagon Dock Limited, for the
year 1971-72, together with the Auds-
tors’ Report on the Accounts and the
comments of the Comptroller and Audi-
tor General of India thereon. [Placed
m Library See No. 1.T-4944/73

(v) Eighth Annual Report and
Accounts of the Bharat Earth Movers
Limited, for the year 1971-72, together
with the Auditors’ Report on the
Accounts and the comments of the
Comptroller and Auditor General of
India thcreon. {[Placed wn Library.
See No. LT—4286/73]

I Tae N&avy (PrRescriBED OFFICFRS)
(FIRST AMENDMENT) REGULATIONS, 1973

Il NOTIFICATION UNDER THE INDIAN
Sorprers  (LiTIGATION) AcT, 1925

SHRI JB. PATNAIK: Sir, I also beg

to lay on the Table:—

1 A copy (n Enghsh and Hindn)
of the Ministry of Defence Notification
S R.0. No. 80, dated the 14th March,
1973, publishing the Navy (Prescribed
Officers) (First Amendmrent) Regula-
tions, 1973, under section 185 of the
Navy Act, 1957. [Placed in Library.
See No L1T-4947/73

II A copy (n Englhsh and Hindy)
of the Minwtry of Defence Notification
S.R O No 77, dated the 16th March,



